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Uperading of Cities 

III. Smi S. M. Banerjee: Will the 
MiIiister Of FiDaJIee be pleased to 
state: 

(a) whether more cities are likely 
to be upgraded on the basis of popu-
lation and rising cost of living; and 

(b) if so, the names of the cities 
which are likely to be upgraded? 

The MiDister of FiDance (Shrl T. T. 
J(rlshnamaeharl): (a) No, Sir; not at 
present. 

(b) Does not arise. 

MabaJaoobla Report 

389. J S~ S. M. Banerjee: 
L Sbri P. C. Borooah: 

Will the Minister of FiDanee be 
pleased to state: 

(a) whether Government have con-
mdered the report Of Mailalanobis 
Committee; and 

(b) if so, to what extent its recom-
mendations have ,been accepted by 
Government? 

The Minister of F'iDanee (Shrl T. T. 
KrishDamaehari): (a) and (b). The 
Committee has submitted only Part I 
of its Report. Part II is awaited. The 
Committee itself has desired that . both 
the Parts Of the Report shOUld be 
considered together by Government. 
Meanwhile Part I of the Report is 
being examined. 

Besidenees for MoPs. 

390. Shri Barish Chandra MatIlar: 
Will the Minister of Works and HollS-
ing be pleased to state: 

(a) the amounts speilt in 1962-63· 
and 1963-64 in improving residences ot 
the (i) Members of Parliament and 
(ii) Ministers; and 

(b) what further improvements are 
planned and the estimated expendi-· 
ture for the purposes? 

Tbe Minister of Works and HousiDg' 
<Shrl Mehr Chand KhanDa): (a) and 
(b). The information is being COl-
lected and will be laid on the Table 
Of the Sabha. 

Foreign Technical Personnel 

391. Sbri YasbpaJ Singh: Will the-
Minister of Finance be pleased to 
state: 

(a) the total number Of foreigllc 
technical personnel employed on tax-
free salary basis; 

(b) whether any other category is-
also given this concession;. and 

(c) what safeguards are there to 
see that this concession is not mis-· 
used? 

The Minister Of FiDance (Shrl T. T •. 
KrishDamaehari): (a) The total num-
ber of foreign technical ·personnel 
employed on tax-free salary basis. 
during the year 1963-64 was 1,638. 

(b) Yes. Under the provisions of' 
the Finance Act, 1964, concession re-
garding tax-free remuneration has. 
been extended to the following two· 
categories of foreign personnel,. 
namely: 

0) persons who render service as· 
professor or other teacher in 
a University or other educa-
tional institution where the-
contract of service is approv-
ed by the Central Govern-
ment;and 

(ii) persons who undertake re-
search work in India in con-




